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Agreement for closer Indo-US Defence Ties

925. SHRIMATI VEENA VERMA: Will
the PRIME .MINISTER be pleased to state:

(a) whether during the recent visit of a
US-delegation Ted by President Bill Clinton's
Special Envoy Mr. Richardson, any
agreement or understanding has been
reached for closer Indo-US defence ties;

(b) if so, the details thereof; and

(c) the steps taken and being taken in
pursuance thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF EXTERNAL
AFFAIRS (SHRIMATI
VASUNDHARA RAIJE): (a) to (c) The
visit of the delegation led by Ambassador,
Bill Richardson, US Permanent
Representative to UN from April 14-15,
1998 was in the context of the broad-based
dialogue in which the United States and
India have been engaged for the last several
months. As part of this process, Indo-US
defence cooperation activities which have
been proceeding under the 1995 "Agreed
Minutes of Defence Relations between India
and the United States," were also discussed.
These involve service-to-service
cooperation activities, training etc., as well
as cooperation in a Joint Technology Group
on research and development. No new
agreement was signed during the visit.

US Intervention in between India and
Pakistan

926. SHRI NILOTPAL BASU: SHRIE.
BALANANDAN:

Will the PRIME MINISTER be pleased to
state:

(a) whether Government have made
complaint to the US Government recently
about the proliferation of weapon by
Pakistan; and
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(b) if so, what is the justification for
inviting outside power like the US to
intervene instead of dealing with Pakistan at
the regional level?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRIMATI VASUNDHARA RAJE): (a)
and (b ) Pakistan has a long-standing
programme to acquire nuclear weapons and
missiles through clandestine procurement and
transfers from outside. . Government has
made known its legitimate security
concerns to all concerned including the
United States.

Government has also made it clear that
there is no scope for outside interference
in bilateral matters.
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Finalisation of Trade and Commerce
Cooperation with Brazil

928. DR. MOHAN, BABU: Will the
PRIME MINISTER be pleased to state:

(a) the issues of trade, commerce and
co-operation discussed and finalised
during recent visit of the President to
Brazil; and



